
GOVEI{NMLINT OF INDIA

MINISTRY OII PORTS, SIIIPPINC AND WATWERWAYS

TTAJYA SABHA
UNSTARRED QUESTION NO-lsss

ANSWERED ON 1411212021

REVENUE AND EMPLOYMENT GENERATED BY STTPPING CORPORATTON OF INDIA

I855. SHRI NEERAJ DANGI:

Will the Minister of PORTS, SHIPPING AND WATERWAYS be pleased to state:

a) the year-wise details of revenuc and ernployment getrcration by the Shipping Corporation of

lndia (SCl) from Finarrcial Year 2016-17 to2020-21:

b) whether it is true that Covernmenr has decided to disinvest its shareholding of 63.75 pet cent in

SCI;

c) if so, the details thereof; and

d) if not, the steps being taken by Government to save SCI tiom disinvestment ?

ANSWER

MINISTER OF PORTS, SHIPPINC AND WATERWAYS

(sHRI SARBANANDA SONOWAL)

(a) Details of revenue generarion and employments of the Shipping Corporation of lndia (SCI)

for the financial year 2016-11 to 2020-21 , year-wise:

Rs.Crores

Particulars 2016-17 2017-18 2018-19 2019-20 2020-21

'[otal

Itcvcnuc
3,592.60 3,617.50 4,105.20 4,668.39 3828.81

PAT 142.3 25 3.8 (122.0) 302.4 6r8.10
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(b) to (d) Yes Sir, CCEA in its meeting held on 20.11.2019 accorded 'in-principle, approval for
strategic disinvestment ot'Government of India's shareholdin g of 63.75% in Shipping Corporation
of India Ltd. (SCIL) along-with transl'er of management to a strategic buyer. preliminary

lnlbrmation Memorandum (PIM) / Ilxpression o1' Interesr (EOI) was floated on 22.12.2020 for
strategic divestment o1-entire 1007o shareholding olCovernment of India (.,GOt,,) equity stake of
63'75% in Shipping Corporation ol'India t-imited ("SClL"). Multiple Eols were received by the
Iast date and time of submission olllols. Shortlisting of eligible bidders were done by Transaction
Advisor appointed through a transparent confldential process. Virtual Data Room (VDR) access to
the QLralified Interested Bidders (QIBs) has been provided and the process of due diligence
started. Request fbr Proposal (RFP). Contldential Information Memorandum (CIM) along-with
draft SPA were shared with QIBs inviting comments on dralt Share Purchase Agreement (SpA).
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